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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SZ) CHENNAI

ORIGINAL APPLICATION No. 249 of 2020

IN THE MATTER BETWEEN

Dusharla Satyanarayana ...Applicant
Versus
National Highway Authority of India
and others. ...Respondents
st RESPONDENT

REPLY STATEMENT FILED ON BEHALF OF 1

| V. Durga Prasad son of V. Sambasiva_Rao_aged about 58 years,

Project Director, NHAI, PIU, Khammam do hereby solemnly affirm

working as

and sincerely state as follows.

| am the 1% respondent herein and am well acquainted with the facts of
the case from the records and as such | am competent to file this reply before
this Hon'ble Tribunal. The answering respondent deny all the allegations and

averments contained in the above OA except those that are specifically

admitted herein, and put the applicant to strict proof of the same.

PRELIMINARY OBJECTION:
It is respectfully submitted that the Application filed by the

(A) _
Applicant is barred by limitation, hence, liable to be dismissed on this
sole ground..Though, the applicant stated that the damage to the land is
caused from July 2020 and continues till now, is within the limitation,
does not stand legal scrutiny. Admittedly, the notification for acquisition of
land passmg through the subject land was published in local dalhes on

22 09 2017 m "Andhra Jyoth| (Vernacular) and “The Hindu”, whereby,

5 '-'oppor’tumty of makmg objectlon wuthm 21 days is provided as per Section
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" PROJECT DIRECTOR
atianal Highways Authority of lnidia

L Projeet hinglanentation Unlt, fih;:rnm:.;'t



230 b
2. With regard to paragraph 3, it is submitted that the Environmental
clearance is not required for the instant project in terms of MoEF notification
No.S.0.2559(E) dated 22.08.2013 as the project highway is less than 100 km
length and does not invoive additional Right of Way or land acquisition more
than 40m on existing alignment and 60m on Bypass/Realignments, other than
Toll plaza location.
3. With regard to paragraphs 4 to 6, it is submitted that the location of
Chuttugunta cheruvu is on RHS towards Khammam at design chainage from
Km.26+120 to Km.26+200 in the Raghavapuram Village, Mothey Mandal of
Suryapet District. The total area of Chutugunta cheruvu in Sy.No.22 is about
Ac.21-21Gts, in which 32.5 Gts (0.79 Ac) only affected in the alignment. The
Competent Authority of Land Acquisition (CALA) & RDO, Suryapet have
proposed & published the Gazette Notification U/s. S(A) of NH-Act, 1956, its
intention to acquire the lands, vide S.0.No.3001(E) dated 12.09.2017 in two.
local news papers i.e., Andhra Jyothi and the Hindu paper in Qernacu.lar
languages on 22.09.2017. The notice referred by _the.' app'l_ic'ant sént by the
Executive Engineer, 1.B. Division, Suryapet dated 17.7. 2020 it is to be seen the-.
land acquisitionwas made in this alignment. by publlshlng Notlf cation under -
section 3(A)1 of NH 1956 on 12.09.2017 and |t was Ilsted in Iocal dalhes

22.09.2017.

4, It is further submitted that |n response to the Publlc Nohﬂcatton |ssued o

U/s.3(A)(1) of NH-Act, 1956, no objectlons were made nor petituons recewed :

said public purpose. Subsequently, Notlfcatlon was pubhshed by' MoRT&H

vide $.0.3055 (E) dated 18.06. 2013 Uls 3(D).0
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ubmitted that the 3G(3) notice was also published in the daily

newspapers "Vaartha" on 08.07 2018 and "The Hans India" on 07.07.2018 and
award enquiry was conducted on 28.07.2018 & 30.07.2018 at Ofo Thasildar
Mothey Mandal. Furtier CALA cum RDO, Suryapet has also verified the title of
the land owners who have present and submitted their documents for receiving
Compensation, determined the market value for the acquired land vide the

Award No. C/1522/2017 dated: 30 08.2018.

5. With regard to paragraphs 7 and 8, il is submitted that before finalization
of Final Delailed Project Report all possible alternative routes have been
explored and the alignment has been fixed only after coming to irresistible
conclusion that the alignment is feasible both economically and
environmentally. Awards have been passed and Corﬁpensalion amount has
also been paid to the land owners' whose lands were acquired for this project.
Therefore, any interference at this stage of project with the public project would
only affect the public interest. It is submitted that the affected area of pond is
about 50x25 sqm approx. on right side of Design chaihage at Km 26+200. The
existing road and cross drainage works i.e., Minor Bridge 2X3.8m is proposed
only to be widened At this location Crbss Drainage structure would balance the
water on either side of existing road. préve_r, an additional debth would be

dug for increasing the storage capacity of F_’dhd without disturbing the water
body/Lake.

6 It is submilted that even before publicatlon of BA (l) nouﬂcatlon the 1‘“ :

respondent vide letter daled 05 06 2017 (Annaxure R1) had wntlen lo the

Executive Engineer, Irrigatmn and CAD Depanment Suryapet lnformtng him

that the allgnmcnl ia p
from chmnage Km 0!0 lo Km 64/240 and requested to prowda hydrauhc £

nﬁultant of the proj J:t hlghway From 9
A ,_f;‘ ,...1.... i ._I L ;

36588

particulars as recluestﬁd by tha DPR CO

ass!ng {hrough Suryapei- Khammam sachon of NH-
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the aforesaid communication, it could be inferred that the irrigation department

is made aware of the alignment details even in June 2017 itself.

7. ltis further submitted that on receipt of the representation of the applicant,
the 1*! respondent vide PIU, Khammam letter number 2274 dated 06.05.2020
(Annexure R2) had given the details informing that the project activities are in
full swing and any change in alignment will cause claim and legal complications
at this juncture of execution of the project. It is submitted that vide PIU,
Khammam letter number 2574 dated 29.07.2020 (Annexure R3) the 1
respondent had written to the Executive Engineer of I.B. Division Suryapet

providing all the details and also informed as follows:

(i) The effected area of pond is about 50 x 25 Sq.m on right side of
chainage at Km. 26+200, the existing road and cross drainage works
i.e., Minor Bridge 2 x 3.8 m are proposed to widened.

(i) From the Technical point of view NHAI is widening the existing road
only not a new alignment and NHAI has proposed Cross Drainage
structure at the location for balancing the water on either side of
existing road.

(i)  The subject project which is affeclmg minor a.rea of the pond ie.,
Chuttugunta cheruvu i in Ragavapuram wliage for which we may
propose addmonal dlggmg pond for mcrease the storage capacity
without disturbing the pond ; ;

8. It is further submitted that the 1°! respondent had also requested the TPE
GETINSA EUROESTUDIOS SL the . lndependent Englneer of the project‘_
highway to inspect. and examlne the Chultugunta Cheruvu Wlth

regard to ihe :

issues raised by the applfcant The Independent Englneer had aiso carrled out

--'—':.'.!__w
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the inspection on 22.12.2020 through the Resident Engineer along with the
senior payment specialist and obtained the inspection report and the same was
communicated to the 1% Respondent on 24.12.2020 (Annexure R4). After
elaborating the views of the inspecting team, they have remarked that “in view
of the project, as affecting only a minor area of the pond i.e., Chuttugunta
Cheruvu in Ragavapuram Village, we propose additional digging of pond to
increase the storage capacity without affecting the pond and also it was
remarked that there is a proposal for Cross Drainage structure i.e., Minor
Bridge 2 x 3.8m of span at the location for balancing the water on either side of
the existing pond”. It was further remarked that there is no alternative option
other than widening the existing road at the above mentioned location and
already Minor Bridge has been proposed for balancing the water from RHS to
LHS.
9. It is further submitted that the answering respondent has received letter
dated 05.01.2021 (Annexure R5) which is said to have been sent by Deputy
Executive Engineer |.B, Sub Division, Suryapet. It is also pointed out that .the
answering respondent had sent detailed communication to the Executive
Engineer, |.B. Division, Suryapet on 29.07.2020 (Annexure R3) wherein, it was
pointed out that the NHAI has not recéived any objection from the concerned
Irrigation department since 2 years frofn 3G publications nor had receivéd any
objection from any other Government Departmenté Whilé'. this respondent had
correspondences with the District Collector of Suryapet Dlstnct and the.
Executive Engineer, |.B. Dmsu)n Suryapet of Suryapet Dlstrlct it is not known_
why and under what carc:umstances the Deputy Executwe Englneer had lssued
the alleged notice dated 05, 01 2021 (Recewed on 18 01 2021) (Annexure R5)
This respondent, however on comlng to know about the aforesa:d Ietter wde
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communication dated 21.01.2021 (Annexure R8) had requested the Executive
Engineer | B Division, Suryapet to inform the Deputy Director for needful
coaperation in the interest of the project
10.1t is submitted that the Project from Suryapet to Khammam section of NH-
1B5BR for a length of 59Km was awarded to M/s Adani Transport Ltd . with an
awarded cost of 1566 30 Cr and Agreement concluded between M/s Suryapet
Khammam Road Pvt Ltd . & NHAI on 1406 2019 The appointed date for
Suryapet to Khammarn section of NH-365BB is declared as 27 122019 and
schedule completion date 15 24 06 2022 (910 Days from Appointed Date) The
Civil works are in progress by the Concessionaire (Physical progress 20.99%
&Financial progress 21 11% as on January, 2021).
11 1t 1s to submit that the road widening project is being undertaken for the
benefit of general public commuters and in larger public interest and any delay,
stoppage of project at this stage would lead to huge loss to the Authority in the
form of financial aspect 1 e delay in grounding of work would lead to escalation
of project cost, negative impact, lead_s Ar_bitra_ﬁons from Concessidnaire side
also |
In view of above circumstanb_as_." this applicéﬂoh is devoid o.f any mérit"
and hence it is prayed that this Hon'bla‘ITribuﬁal maf "be bl‘_e,aae,d to__ dishjss the_ |
above 3ppi|catton and thus render}ustice i s e

Dated at Khammam thls lhe ijﬁay of February 2021 v_ e
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Project Implementation Unit

D.Na.6-1-16/89, hamatha Hospital Road, Near Teyoia Showrom.
Baside Krishnaveni Callege, Khammam - 507 002.

AL 1o £ g ’
NHAL/PIU-KMM/2017/) 15

dated 05.06.201 7

To

The Executive Engincer
frrigation & CAD Dept,,

SRSP Stape-[1, Division No.4
Janagaon, Survapet

Lmail: cedndsrsp2@gemail.com

o i : . er i 0siarn

Sub: NHAL = PIU-Khammam = 4 laning of Suryapet - Khapumam section of N]’_.BGJBB-[iTELE.{F“;—E”
Chainage from Kim.0/0 1o Km.64/240 in the State of Telangana - Techno-Economic 5.‘]:1 e i
Study for 7 roads in the Telangana State - Request for providing the I-Iydrauhn. Particulars o
Irrigation Canals of Suryapet-Rlammam section - Reg,

Ref: 1) MorT&H o RW! /NI lEUié?’ji?}ﬂTlfj-[l’-?) dated 29.04.2016

2) il fs, Feedback Infra Pet. Ltd, o FIFL, Highways/R&B(PPP}/17-1 8/H/012 dated 12.0:4.2017

MORT&H vide refereace 1 vited has assigned the subject stretch to NHAI for four laning.
/s, Focdback Infra Pet, Lud,, wery appointed as the DPR Consultants for the subject stretch.

Vide reference 2w eiied, DPR Consulant requested to organise the hydraulic particulars from
irrigation Department [or icrigation canal bridges crossing on NH Suryapet-Khammam road for
preparation of General Arvangement  Drawings (GAD) and onward submission to lrrigation
Department for getting the approvals, The list of irrigation structure falling on proposed alignment iy

enclosed herewith.

in view of the above, it is requested Lo furnish the above particulars pertaining to Survapet
District under yeur jurisdiction immediately for preparation and GADs for approval to avoid further
delay and carly completion ol the project.

Please treat the matier oy Top Priority basis.

Ygu s fa i_ghl‘u Ny [/
I Ry Reeey 1o

(P. Ramesh Reddy)” - T
Th t) ! }’J
DGM (Tech. ) & Project Director
Copy to: [ ) .
1) Regional Officer, NHAL Hydevabad for information
2)  M/s. FeedbacklInlra Private Ltd,, for information for pursuine the mat |
| suing the matter
15 e 6, FAET-10, GRA, 7 fawel - 110 075, Jmures -

& 6, Sector =10, Dwaraka, New Delhi - 110 7. € ¢ hitp:lwww.nhai.or
A e e e bai o P AL LR CL b TR Ny LA org
1-011-25074100 & 25074200 Fax : 91Lo‘11;250079%';;:?:;;;9:32“"”’www_nhai:drg
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D. No 4 e d2ton Unit - Khammam Trlaneang,
bl Mamaha Haospital Road, Beside Krishnaveni College, [Charmmam-507 002, lclang

MHAL/PIU-KIMA/ 2020/ (}_‘L“-‘r-l.i Dated 06.05.2020
To

The District Collector
Suryapet.

5 TedTe

& Magistrate

subt MHAI-PIY, Khammam - Four laning of Suryapet-Khammam section of NH 36388 from SEWEL[::?{E
(Design Ch.0+420/Existing Km.128+500 of MH-65) to Khammam Design Ch.59+046/ ﬂnde}»
Km. 504750 of old SH-42 of HH-36588 (Design Length 58.626) in the State of Telansans “re .
Lharatmala Pariyojana on Hybrid Annuity Mode - Stappage of soil filling in bufferzone are
Chuttugunta cheruvu - Reg. |

RRef: District Collector, Suryapet Ir.no.G/532/2020 dated 22.02.2020
Sir,

Please refer to Lhe letter cited above, wherein District Collector, Suryapet has requested L?
conduct enquiry into the contents of the representation of Sh.Dusharla Satyanarayana, President 0
Jala Sadhana Samiti, Telangana.

In this connection Regional Officer, Hyderabad and the undersigned has visited the
“Chuttugunta cheruvu” in Raghavapuram Village, Mothey Mandal of Suryapet District on 17.03.2020 on
the same day of District Collector, is visit on the site with the presence of personnel of NHAI,
Concessionaire and Independent Engineer and appraised the subject matter.

In this regard, the details for the subject is as follows

i) The location of bufferzone area of Chuttugunta cheruvu is in RHS towards Khammam at
design chainage from 26+120 to 26+200 in the Raghavapuram Village, Mothey Mandal of
Suryapet District,

iiy  Total area of Chutlugunta cheruvu in Sy.No.22 is about Ac.21-21Gts in that 32.5 Gts is
affected in our alignment is a Government Land, for which this office letter NHAL/PIU-
KIMM/2019/1049 dated 06.02.2019, processed & requested the District Collector,
suryapet for sanction of Alienation of Govt land as per G.0.Ms.Mo.571 dated
14,09.2012, and awaiting approval from Dist suryapet,

iiiy  Sy.Mo.23 also affected of 35 Gts of Patla land, fur which in our possession wa
WHAL Possession Certificate of CALA & RDO, Suryapet is here with enclose
reference.

5 taken by
d for ready

vy Land Acquisition also completed in this area and the same was handed over o
Concessionaire on 23.12.2019 by mutually agreed by both the parties MHAI &
Concessionaire for declaration of Appointed date as 27.12.2019,

v) The effected area of pond is about 50x25 sqin  on right side of chainag
the existing road and cross drainage works {.e., Minor Bridge 2X3.8m are proposed
widened (copy of the plan effecting the area is herewith enclosed fc.p i
reference). At this location Cross Dralnage structure is a balancing th FSd
either side of existing road earlier & after widening Road also, ol AL

yi)  The subject project which is affecting minor are
in Ragavapuram Village for which we may p

¢ at.km 26+200,

a of the pond i,e,, Chuttugunta che

! ruvy
ropose additional dig [
creasa the storage capacity without disturbing the pond, please SELE ror
S0
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Dated 06.05.2020

: & legal
i .. uses ome
: » the projece activities are in full swine. if any ¢hanges may €@
complications may arise o % y ¢
AL LIS juncture of four laining of the projeta, . i
: issue, auly
In View of the aboye. i | ter for resolving the 15sU€,
irects OVe, 1L is request inter into the matter tor
directing the concerned official ¢ quested to intervene int

st d further action
' i ful cooperation an
At the earliest, please, ALA & RDO, Suryapet for doing needfu
T'nanking you,
Yours faithfully
Encl: As above
o __i'_\;::\,‘"r\ 'r\

(V. Durga Prasad)
Project Director
Copy tot i).The Regional Officcr, NHAI, RO, Hyderabad for information, please.
0).GM (HQ)/AP/TS, for Information, please

L [ '|I-! s
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D. No. 6-1-16/89. Marmatha Hospital Road, Beside Krishnaveni College
NHAI/PIU-KMr4/2020/ &S‘:H\l

To

The Executive Engineer
[.B.Division, Suryapet
Suryapet District

Dated 29.07.2020

mmam section of MNH 365BE from

Sub:  NHAI-PIU, Khammam - F lani . t-Kha
rour laninz of Suryape .65 to Khammam Design

Suryapet (Design Ch.0<420/Existing Km.128+500 of Lo g
Ch.59+046/Existing Km.50+750 of old SH-42 of NH-365BB (Design Length 58.626) in the
State of Telangana under Bharatmala Pariyojana on Hybrid Annuity Mode - Request to
stop raising of land by soil filling in Full tank level (FTL), Buffer zone areas of
Chuttukunta, Raghavapuram (V), Mothey (M) of Suryapet District-Furnished details and
Status - Reg.,

Ref:  E.E, I.B.Division, Suryapet lr.no.EE/IB/SRPT/2020-21/169 dated 17.07.2020

Sir,

Please refer to the letter cited above, wherein Executive Engineer, I.B.Division, Suryapet
has requested to stimulate other modes of formation of road other than raising using soil heaps
within the FTL and bufferzone to safegrard the precious water body for the buffer zone area of

Chuttukunta Cheruvu for the subject project.

In this regard, the details for the subject is as fcllows
i) The location of bufferzone area of Chuttugunta cheruvu is in RHS towards Khammam
at design chainage from 264120 to 26+200 in the Raghavapuram Village, Mothey

tandal of Suryapet District.
The approved alignment for the subject project was informed to the District

" Collector, Suryapet and also concerned Irrigation Departments vide this office
latters even numbers 117 dated 15.05.2017, 146 dated 05.06.2017 and Gooale ma
with KMZ file v-ere also furnished to concerned Superintending Engineers E;ecut' :
Engineers of Minor & Major Irrigation and CAD Dept., Suryapet. 4 we

Total area of Chutugunta cheruvu in Sy.No.22 is about Ac.21- ;
is affected in our alignment, for which, Competent Aﬁfhi;ég?c:nghit 32:5_ Gts
(CALA) & RDO, Suryapet has published the Gazette Motification U/s.3(A cquisition
1956, its intension to acquire the lands, vide 5.0.Mo.3001 (E) dat 'd( ) of NH-Ac.t,
local news papers in vernacular languages on 22.09.2017 in ; dhe 12.0?.201? in
Hindu on behalf National Highways Authority of India, Py Khar?:maf:] Jyothi and the

In response to the Notification U/s.3(A)(1) of NH-Act
petitions were recewed from Irrigation Dept. agai o
the said public purpose. Pt., against the a
v) Subsequnetly, Notification was published by M :
18.06.2018 U/s.3(D) of NH-Ac(, 1956. After iiuaﬁg&? vide S
3D of NH Act, the land shall vest absolutely with c of declara
- encumbyances, as per Section 3D (2) of NH Act 195?‘1!’&1 Gov

i)

iii)

195:_5,_ Nno objections
cquisition of land for

iv)

-0.3055 (E) dated
tion under section
ernment free from

W | S
LR : . i el % Contd...2
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NHAL/PIU-KMMZ 2020/ SLERe Dated 29.07.2020

vi) The 3G Notice was also published in the daily news papers “Vaartha” on 08.07.2018
and “The Hans India" on 07.07.2018 and award enquiry was conducted on

22.09.2018. Further CALA cum RDO has passed the Award No.C/1393/2017 dated:
09.08.2019.

In view of the above explaination, it is to inform th

at this office has not received any
objections from concerned Irrigation Dept.

, since 2 years from 3G public notice.

Vil)  The effected arca of pond is about 50x25 sgm on right side of chainage at Km
264200, the existing road and cros

5s drainage works i.e., Minor Bridge 2X3.8m are
proposed to widened,

vili)  From the Technical point of view NHAI is widening the existing road only not a

new alignment and HHAI has proposed Cross Drainage structure at the location
for balancing the water on either side of existing road,

iX) The subject project which is affecting minor area of the pond i.e., ChUttugunta
cheruvu in Ragavapuram Village for which we may proposc additional digging
pond for increase the storage capacity without disturbing the pond, please,

Based on the above, land acquisition and as well as Technical P
acquired land as per NH-Act, 1956 a:kn'l‘ also approved qllgnmenr_.
to concerned Irrigation Rept., officials but there is no obj
Government Deparunents.

oint of view, NHAI had
was also well in advanceinformecl
eclions were raised from State

Thanking you,
Yours faithf ully

— F-'\:_)-J\)‘:‘;.J’! “‘r l i
(V. Durga Prasad)
: ; - - ' Project Directo :
Copy to: 1) The Regional Officer, NHAL, RO, Hyderabad: for inf ' !

p crmation :
2)The District Collector Suryapet for mfarmntion,pte Please.

ase,
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{0 pf ol
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Date:24,12.2020

I'PF-SCIA/NHAIL/SCIA034/20-2 1/155

To

The Project Director, P11

National Highways Authority of India

D. No. '(;-1-16/89, Mamatha Hospital Road,

Near Toyota Showroom, Beside Krishnaveni Collage,

Khammam-507002. Ph.: 08742-242180

E-mail: piukhammam@nhai.org; piukhammam@gmail.com;

Subject: Consultancy services for Independent Engineer for supervision of Four D

of the Suryapet (Design Ch.0.420/FExisting Km, 128.500 of NH-65) to Kha[."md.m

(Design Ch.59.046/1ixisting Km. 50.750 ol old S142) of NI1-365BB (old S11-42)
ana under Bharatmala

(Design Length = 58.626 Km) in the state of Telang
Pariyojana on Hybrid Annuity Made— Application received from National Green

Tribunal, Southern Zone, Chennai -Original Application No:249 of 2020-Detailed

report -Reg.
Reference: - 1) Your Letter No. NHAI/PIU-KMM/2020/2039 dated 20.02.2020
020 Application received from National

2) PIU, KMM E-mail dated 16.12.2
Green Tribunal, Southern Zone, Chennai on Chuttugunta Cheruvu by NGT

Dear Sir,

Please refer to the E-mail dated 16.12.2020 regarding on the subject matter.

Site Inspection was carried out by Resident Engineer along with Senior Pavement

Specialist on 22.12.2020, the detailed report is as follows.
i) The location of buffer zonc arca of Chuttugunta cheruvu is in RHS towards
Khammam at design Chainage from 26+120 to 26+200 in Raghavapuram

(V), Mothey (M) of Suryapet District.

i Total area of Chuttugunta cheruvu is Ac.21-21Gts (approx.) in tha
) is affected in our PROW. ) t32.5 Gts.

iiiy  From the Technical point of view, it has been proposed widening of th
existing road only bul not a new alignment, also it has been pr ’ D. G
Cross Drainage structure Le, Minor Bridge 2X3.8m of span 'E‘_Elmscd a
mentioned location for balancing the water on either side 0} eﬁfi%ttini abo;e

: sting road.

[n view of the project, as affecting only a minor

_ I are: i
Chuttugunta cheruvue in Raghavapuram Village W;FC:IFOF t!10 poqd =
digging of pond to increase the storage capa'cit;x withp Ul-w&"e Addltonal
gl | out _dlsturbing the

)
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. gu_d_lOf
TPF GETINSA EUROESTUD|0g 5| getinsa-curoesudL

in association with

Segmental Consuitj = P

ng & Infrastructure Advi P s - @) ¢

; o sory (P) Ltd ~ | MGENIER! it ¥

Project Oﬂ'lcg. Second Floor, House No 8-7/2, Yedulapuram, Warangal Cross{h‘uads. S k 3,j,f N
Khammam District, Telangana - 507003, 7 TETEEREEER R

" "a.:' .‘ ECS
Email :- 5cia£]34.Suryapet@Segmenral.in

Tips > - esign
Project: Consultancy_sgmces for Independent Enginser for suparvision c¢f Four Laning of the Sury;aéarzéts’{inir
Ch.0.420/Existing Km, 128.500 of NH-65} o Khammain (Design Ch.59.036/Existing Km. 50.750 ©

iyojana on
NH-36588 (Old SH-42) (Design Length = 58.626 Km) in the staze of Telangana under Bharatmala Pariyo]
Hybrid Annuity Mode.

FCRN: FO4£60, CIN: U?dla‘.ODLIOOS‘PTClEBS?l

e o i i

e

: ; e v . - : - than widening
In this connection, it is to inform that there is no alternative option othm.;}la A
of existing road at above mentioned location and already Minor Bridge he
proposed for balancing the water from RHS to LIS,

Assuring you of our best services as always.

Thanking you,

For TPF GETINSA EUROESTUDIOS S.L.
In association with '
Segmental Consulting & Infrastructure Advisory (P) Ltd.

AL

Shaik Imtiaz Ahmed
Senior Pavement Specialist

0. P
Gopal Rao. B
Acting Team |




% :
IR}%&I}NMENT OF TELANGANA
ION & CAD DEPARTMENT

From

Sri N.Ramesk 2

IDEPU'-Y Executive Erigincer The Project Director, ' -

bB Sub division Sur‘,aL;L National Highways Authorty of India,

S P Pllmr.cl Implementation Unit,
Khammam.
Lr.No.DEE/IE
—— j . 3 B T £

e SD/SRPT/2020-21 De uS. 12021

soil

Sub:- | & CA
filling ‘if ?L]panmcnt- Request to stop raising of land by
i R-;:Tl tank Level [FTL), Buffer zone arcas of Chuttu
sily n‘.~ BRI (V),Mothey Mandal, Suryapet District -
mission of Report- Regarding.

Refl:-
1. :ESE Executive Engineer, 1B scction Mothey, Surya
5 /1B SD/SRPT/Mothey/ , Dwoly-01-2021.
| Chicf Engineer, Minor Irrigation {I{B] Memo. No. DCE-
1/OT1/AEE2/ Soil Filling/2020, Dt. 19-06-2020.
With reference to the letter of Deputy Executive Engineer [.LB. Sub

Division Suryapet vide reference 1% cited the tank Chuttu  Kunta

Raghavapuram village, Mothey Mandal, Suryapet District is inspected by me
d the field stall and abserved that old NH 365 (Khammam. Lo Suryapet

road) is passing adjacent to the said tank Chuttu Kunta. As a part of
_ s o

; developmental
o 33.00 Melers and the work is in progress. While widening of
i lening ol

21

activity the old NH 363 road is being upgraged from 10,50
g . 10.5

Meter Wiclth t

old NH 365 road it obs
e FTL of Ir rigation Source tank Bed of Chuttu I\Unta and
aslo'

the served that the new formation road of extra width i
. : atn 1s
falling into th

OhSGII'\'Cd {hﬂl I: FL and is b;__'-']“ﬂ Ia.].SC'd b) bDll heﬂps [01 iUI []Iati
] on Of th

which thereby le
ase in water stord

ge capacity.
Dated 07- (14—‘701'J MA & UD M Deparl.me t
n

to decre
As per Go.Ms 168

Rule 3 a (il No bmldmg/ devc!opmcnt actwny shal] b e
e a.llowed 111 th
e. bed of

Hver: or nala and in the I‘ul! ‘I‘ank
chel ([ ‘I'L]' '
? of any- a

water bod1es l:kc

5r kunt -/-__sinkam lands

pet Lr. No. 4

ads to decrease in the tank submergenc
g n e area an :
d ulhmat
ely

(&




sobslrict syl

i e e

SNl ey d Tey &

1!;

ek ol Ty

(&8 " | N} =
Pao dngaed Bangovesg
Lotdee e Moo

e Y R
vantanl o M Tl

Khnmmoan oo

mnt

et

]

5]

SO

ey e R RPRT

LEREA IR S TH) SR

Clesarener 1

Ut g e

for 2o
tomore thooe 10N hence the bulfer

AU ety

. . - body and alsa Lo
P o sateodard the precious water body

o

. g 11y s 1k
vin e departineot while encountermg any tanlk,

strcach of living of the New NH 365 (Suryapet 1o

\’our}s f:lil‘hfullj,',
A o
"1'\_ !‘2‘-":]!. u"l\-U’:f .16 \\'. ,}r g
N W e
. - @
Deputy Exccutive Engineer,
L.B. Sub division, Survapet,
Suryapet Dist,

=1
al, Surrpes
. wy Mandal, <
e Haphavapuran Vi, Mothey Ma

G or
. _ crimulale withie
1!“_ ('i'-'\\! ”H[iu”““.f‘ I [t'(]l,l!"}a"-"l for SLEITI <
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BHARATMALA

pedli T RIS ETY

Dated 21.01.2021
To

The Executive Engineer
].B.Division, Suryapet
SuryapetDistrict

. I L

Sub: - NHAI-PIU, Khammam - Four laning of Suryapel-Khammam section of NH 365[5855{:);;6;5335%

(Design Ch.0+420fExisting Km.12B+500 of MNH-G5) to Khammam Design Cﬁ.-_’ o u‘nder

Kmn.50+750 of old $H-42 of NH-365BB (Design Length 58.626) in the Slate of ICE}”{];;tEL(ukunta

Charatmala Pariyojana on Hybrid - Annuity Mode - Buffer zone area of Chu ’
flaghavapuram (V), Mothey (M) of Suryapet District - Reg.,

Ref: 1)E.E, L.B.Division, Su

2)T/o Lr.No.NFAL/PIU

3) Dy.E.E, 1.B.Division

ryapet Ir.no.EE!IWSRP’D’R[)E()~21;’159 d
-KMIM/2020/2574 dalec:29.07.2020(Co
. Suryapet Ir.no.DEE/1B SD/SRPT/2020-

ated 17.07.2020
py enclosed)

21/2436 dated 05.01.2020
Sir,

Please refer to the letler vide reference 3%cito above
L.B.Division, Suryapet has requesteed Lo stimulate olher mod
soil heaps within the FTL and hufrc:rgon_c lo sul
Chuttukunta Cheruvu for the subject project.

+ wherein Deputy Execuliv
es of formation of road other thar
‘guard the precious water bacly for the buffe

€ Engineer,
N raising using
I 20ne area of

in this regard, vide reference 2™ cited above,wherein this office informing the status of project in
time to time  developements to Irrigation Dept and other concerned departments.,((:opy enclosed for your
reference).

In view of above, it is requested to inform the De

cpuly Executive Engineer L.B.Division 5
needful cooperation in - the best interest of the project, in timely please. , R
Thanking vou,
Yours faithfully
Encl: As above i

.LL\
(V. Dl.rrga Prasad)‘ \ bar

Project Directqr
Copy to: 1)The Regional Officer, NHAI, RO,

2) The Distilct Collector, Suryapet fo
3)The Deputy Executive Engineer,1,
issued by this office.

Hyderabad: for inf

: Ormation lea
r information, pleqse, R

B.Sub divisj
HEOMSrYaet Suryapet pigye AM0Ng With the | oy
Clters

HECNE FAWA : A-5 T 6, W10, 7 : ; 2
Corporate Office : G-5 & 6, Sector - 10, Dwarka, Nﬁiﬁelhi{w 075 Ecra

http-ﬂwww nh
Py ‘hai.goy
5 httpl.ﬂIWWw.nhai,gov.i?- '
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BEFORE THE HON’BLE
NATIONAL GREEN TRIBUNAL
(SZ) CHENNAI

ORIGINAL APPLN No. 249 of 2020

Dusharla Satyanarayana
Applicant
Versus

National Highway Authority of India
and others. Respondents

Reply statement filed on behalf
of Respondent No. 1

Su.SRINIVASAN (475/1993)
Standing Counsel for NHAI

Counsel for Respondent No.1
9444089457



M Gmail

srinivasan subramaniam <susrinivasan.asstsg@gmail.com>

0.A.NO.249 OF 2020 DUSHARLA SATHYANARAYANA Vs. NATIONAL HIGHWAYS AUTHORITY OF INDIA-NATIONAL GREEN TRIBUNAL-

SOUTHERN ZONE

1 message

srinivasan subramaniam =susrinivasan.asstsg@gmail.com:=

To: advsravan@gmail.com

Sir,

Tue, Mar 2, 2021 at 1:30 PM

I'm herewith attaching the scanned copy of the Reply Statement along with Annexures being filed on behalf of the 1st Respondent (NHAI) in the subject noted Application which is to be heard on 10.03.2021

With warm regards

Su. Srinivasan

Former Asst Solicitor General of India

Senior Central Govemnment Standing Counsel, CAT
Standing Counsel for NCTE, FSSAI and NHAI
Chamber No 95, Additional Law Chambers

Madras High Court-600 104

Res Office

# 19, Pattammal Street
Raja Annamalaipuram
Chennai -600 028
Mob: +91 9444089457

bed 0.A.NO.249 OF 2020 DUSHARLA SATHYANARAYANA Vs. NATIONAL HIGHWAY S AUTHORITY OF INDIA.pdf

12376K



